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CENTRAL ELECTRICITY ‘

New Delhi, the 5th Segt mi
« L-1/42/2010-CERC.- The fai lowing
reoul aiz{m in Central Electricity Regulatory Commission
{Regzziatzan of Power Supply) Regulations, 2010 shall be
corrected as under, namely ,
1. InPage 12, in firstline of Regulation 4, the w ‘
& sﬁbstimted by the word “In . ‘ -
2 n Page 14, in third line of Regulation ‘
afau’fﬁmg Entity” shall be substitute
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_ "Regulating Entity”.
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Note: The Principal rugulations were ;;ubhqhed on

30-9-2010 in Part 111, Seeﬁﬁﬁééfi‘f sazetie of India
Mo, 248,
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